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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART - I
(Brief record of proceedings)

Tuesday, 16 July, 2002/ Ashada 25, 1924 (Saka)

QUESTION HOUR: Starred Questions 21,22,25,26,28-31 were asked and
replied. Replies to Starred Questions 23,24,27, 32-40 and Unstarred
Questions 24-74 (Except 40) were laid on the Table

PAPERS LAID ON THE TABLE OF THE HOUSE:

The Chief Minister laid copies of the following Notifications on the table of
the House:

1. Nntification of Competent Authorities under Delhi Right to Information Act
notified on 19.4.2002-First Amendment. _

2. Notification of Competent Authoritic. *mder Delhi right to Information Act

notified on 1.7.2002-Second Amendment.

SPECIAL MENTIONS ( Rule 287)
The following Members made Special Mentions under Rule 287:

1. Shri Brahm Pal

2 Dr. Jagdish Mukhi

3 Shri Surender Kumar

4, Smt. Kiran Choudhry (The Chief Minister intervened)
5. Shri Bheeshm Sharma (The Minister of Power intervened)
6.
7
8

Shri Mateen Ahmad
Shri Veer Singh
Shri Roop Chand (The Minister of Urban Development
Intervened)
L Shri Jai Bhagwan Aggarwal

PRESENTATION OF THE SECOND REPORT OF RULES
COMMITTEE: Sh. Harsharan Singh Balli presented the Second Report of
the Rules Committee.

Motion:

Shri Mangat Ram Singhal moved the following Motion:

“That this House agrees to the Tenth Report of the Business Advisory
Committee presented to the House on the 15 July, 2002.”

The Motion was put to vo.. «ud adopted.
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6 Motion: e :
: Shri Mangat Ram Singhal moved the followipg Motion;
“That this House agrees to the Twelfth Report of the Private Members Bills
and Resolution Committee presented to the House an the 15" July, 2002."

The Motion was put to vate and adopted,

7 Election of Membera tﬁ Committee: the Cbéi-!;f&éslmd that Shri Moti Lal
Bakolia and 8hui Radhey Shyam Khanna had been elected unopposed to the,
‘Delhj Buil_dl_ipg and Other Construction Workers Advisory Committee'.
3.40 House adjéui‘néd fdf‘ tﬁa break, . — |
PM 2 & Rk "':‘ ¥ . A

4,14 Hovge rauéagembléd, .

8 (0) : N .

- Dr. Jagdish Mukhi initiated discussion on the Excise policy of the Government of
Delhi, . '35 oof s : '
The following Members participated in the discussion:
-1, Shri Tarvinder Singh Marwah b

2. Shri Nand Kishore Garg

3. Shri Arvinder Singh Lovely

4. Dr(Smt) Kiran Walia

5. Dr, Harsh Vardhan

6. Shri Shoaib Igbal

7. Shri Roop Chand

8. Shri Ram Singh Netaji

9. Shrj'Naresh Gaur"

10. S{m? Anjali Rai

(The dpposmon Members walked out in protest)
The Minister of Finance and the Chief Minister replicd,

648 The Housq was adjourned up to 2.00 PM of 17" July’02,
5 5 B | i

16" July’2002 SK Sharma
Delhi A " ‘Secretary
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